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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 05.10.2026 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: 

1. Mention will be permitted only after notice (written or oral) to the other side. 

 

2. Mentioning by Counsels/Parties appearing through Virtual Mode will be taken up only after 

the conclusion of physical mentioning in the open Court. Further, the Counsels /Parties 

mentioning through Virtual Mode are invariably required to post the details in the chat box. 

 

3. Senior Advocates are requested to refrain from mentioning matters, as it may be 

inappropriate to the status they hold. 

 

4. To avoid interruptions during hearing and to provide optimum convenience to the Bench in 

granting opportunity to all the counsels/parties, those who appear by Virtual Mode are 

required to use "Raise Hand" option on Cisco WebEx. If this instruction is not obeyed, the 

Court Master will 'MUTE' the audio. 

  

For Admission (Fresh Cases) 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 
(Ins) No. 510/2026 

For Stay 

IA No. 1436/2026 

To Dispense with 

IA No. 1437/2026 

 

Pasam Laxmi Srinivas 
Reddy  

Vs 

State Bank of India &   

2 Ors. 

Mr. V Ravi Kumar  

2.  Comp App (AT) (CH) No. 

93/2026 

For Stay 

IA No. 1288/2026 

 

Raffath  

Vs 

Southern Roofings Pvt 

Ltd & 3 Ors. 

Mr. Adith Narayan 

Vijayaraghavan  
 

3.  Comp App (AT) (CH) No. 

105/2026 

For Direction 

IA No. 1502/2026 

For Exemption 

IA No.1503 & 

1505/2026 

For Stay 
IA No. 1504/2026 

For Condone Delay 

IA No. 1506/2026 

 

Ganesh Kumar Patwari 

& 10 Ors.  

Vs  

Starlite Global 

Enterprises (India) Ltd 

& Anr. 

Mr. S Vedhavel Ms. Nishitha Banda 

For Caveator 

4.  Comp App (AT) (CH) No. 

106/2026 

For Stay 

IA No. 1508/2026 

For Additional Docs. 

IA No. 1509/2026 

 

L&W Construction Pvt 

Ltd & Anr.  

Vs 

S. Vijayalakshmi&3 Ors 

Mr. Rahul Balaji  

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Hearing (Part Heard) 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
5.  Comp App (AT) (CH)  

No. 52/2026  
For Stay  
IA No. 772/2026  

Part-Heard  

V Krishnaveni & 2 Ors. 
Vs  
Sri Varadaraja Textiles  
Pvt Ltd & 7 Ors  

Mr. Sandeep Kumar 

Ambalavanan  

Mr. R Vidhya Shankar 

R2-R4, R6  

 

For Orders 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) No. 

27/2025 

For Stay 

IA No. 438 & 502/2025 

For Additional Docs. 
IA No. 439/2025 

 

(Interim Order) 

Deccan Advanced 

Sciences Pvt Ltd 

Vs 

Escientia Advanced 

Sciences Pvt Ltd & 10 
Ors 

 

WITH 

Mr. VV Sivakumar Mr. Edward James 

R2- R4 

Mr. Pranav 

Gopalakrishnan R5 

Mr.Ramasubramaniam 
Raja - R6 R7 R8 

Mr. VV Sivakumar 

R9- R11 

7.  Comp App (AT) (CH) No. 

69/2025 

For Stay 

IA No. 705/2025 

Dandu Chakradhar & 

2 Ors 

Vs 

Escientia Advanced 

Sciences Pvt Ltd & 

8 Ors 

WITH 

Mr.Ramasubramaniam 

Raja 

Mr. Edward James 

R2-R4 

Ms. Kesang Tenzin 

Doma R6 

8.  Comp App (AT) (CH) No. 

78/2025 

For Exemption 

IA No. 763/2025 

For Stay 

IA No. 764/2025 

Dandu Chakradhar & 3 

Ors. 

Vs 

Escientia Biopharma 

Pvt Ltd & 9 Ors. 

WITH 

Mr.Ramasubramaniam 

Raja 

 

9.  Comp App (AT) (CH) No. 

39/2025 

For Urgent listing 

IA No. 517/2025 

For Exemption 
IA No. 518/2025 

For Additional Docs 

IA No. 519, 551, 552 & 

553/2025 

For Stay 

IA No. 520 & 550/2025 

 

Deccan Advanced 

Sciences Pvt Ltd  

Vs  

Escientia Biopharma 

Pvt Ltd & 12 Ors. 

Mr. VV Sivakumar Cyril Amarchand 

Mangaldas R2 R3 

Mr. Bharadwaja 

Ramasubramaniam 

R12 R13 

10.  TA (AT) No. 66/2021 
(Comp App (AT) No. 
393/2017) 
For Stay 
IA No. 743/2024 
To Adv. Hg 
IA No. 749/2024 
For Additional docs. 

IA No. 173/2025 

To implead 
IA No. 936/2026 

 

Gireesh Kumar Sanghi & 
Anr. 
Vs 
AGA Publications Ltd. 
& 13 Ors 

Ms. Anju Jain Mr. Yogesh Jagia 
R1, R12-R14 
Mr. Y Suryanarayana 
R2- R4 
Mr. Sharad Sanghi 
R5-R7 
Mr. Sriram 
Venkatavaradan  

R8-R11 

11.  Comp App (AT) (CH) No. 
86/2026 

For Stay 

IA No. 1223/2026 

 

(Interim Order) 

S. Ravindhra Reddy & 
5 Ors.  

Vs 

Silver Line Retreat 

Hotels Pvt Ltd & 10 Ors 

WITH 

Mr. Pawan Jhabakh  
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12.  Comp App (AT) (CH) No. 

87/2026 

 

 

(Interim Order) 

S. Ravindhra Reddy & 

5 Ors.  

Vs 

Silver Line Retreat 

Hotels Pvt Ltd & 10 Ors 

Mr. Pawan Jhabakh  

13.  Comp App (AT) (CH) 

(Ins) No. 102/2025 

 

IDBI Bank Ltd & 5 Ors 

Vs 

S Hari Karthik 

Liquidator, The Jeypore 

Sugar Company Ltd 
 

Mr. Varun Srinivasan Mr. J Manivannan  

14.  Comp App (AT) (CH) 
(Ins) No. 615/2025 

For Stay 

IA No. 1712/2025 

Southern Power 
Distribution Company 

of Telangana Limited 

(TSSPDCL) 

Vs 

G. Murali, RP of BTT 

Industries Pvt Ltd 

 

Mr. Adithya Reddy Mr. Bendi Raviteja R1 

15.  Comp App (AT) (CH) 

(Ins) No. 112/2026 

For Stay 

IA No. 346/2026 

For Exemption 

IA No. 347/2026 

Kunaparaju 

Sudharshan Varma 

Suspended Board of 

Director of Bharat 

Waterfront Pvt Ltd 

Vs 

IL & FS Financial 

Services Ltd & 2 Ors 

 
WITH 

Mr. Yogesh Jagia Mr. T Vijayakumar 

Reddy R1 

16.  Comp App (AT) (CH) 

(Ins) No. 399/2023 
For Stay 

IA No. 1228/2023 

Kunaparaju 

Sudharshan Varma, 
Suspended Board of 

Director of Bharat 

Waterfront Pvt Ltd 

Vs 

IL & FS Financial 

Services Ltd. & Anr 

 

Mr. Yogesh Jagia Mr. T Vijayakumar 

Reddy R1 

17.  IA No. 878/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 310/2026 

To Dispense with 

IA No. 877/2026 

 

Bank of Maharashtra 

Vs 

MVK Sunil Kumar &    

2 Ors. 

Mr. T Ravichandran  

18.  Comp App (AT) (CH) 

(Ins) No. 408/2026 

For Stay 
IA No. 1167/2026 

 

Sithagari Ramesh 

Reddy & 29 Ors 

Vs 
Kamlesh Kumar 

Singhania, RP of Sahiti 

Infratec Ventures India 

Pvt Ltd & Anr.  

 

WITH 

Mr. Pranav 

Gopalakrishnan 

Mr. Pranay Agarwal R1 

Mr. G Bhupesh R2 

19.  IA No. 1472/2026 

(To Implead) & 

IA No. 1483/2026 

(For Intervention) 

in 

Comp App (AT) (CH) 

(Ins) No. 332/2026 

For Stay 

IA No. 956/2026 

 

Koneru Hemantha &     

2 Ors.  

Vs 

SVNR Infra, Rep by its 

Managing Partner 

Chandur Rajendar & 

12 Ors. 

 

WITH 

Mr. Avinash Krishnan 

Ravi 

Ms.Vindhya Vasini R1 

Mr. G Bhupesh R3 

Ms. Lily Francis  

R4-R7, R9-R13 
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20.  Comp App (AT) (CH) 

(Ins) No. 410/2026 

For Stay 

IA No. 1170/2026 

Sithagari Ramesh 

Reddy & 29 Ors 

Vs 

SVNR Infra 

Rep by Managing 

Partner, Chandur 

Rajendar & 2 Ors. 
 

 

Mr. Pranav 

Gopalakrishnan 

Ms.Vindhya Vasini R1 

Mr. Pranay Agarwal R2 

Mr. G Bhupesh R3 

21.  Comp App (AT) (CH) 
No. 26/2026 

For Additional Docs 

IA No. 306/2026 

For Exemption 

IA No. 646/2026 

For Stay 

IA No. 648/2026 

 

(Interim Order) 

Dr. P Krishnam Raju 
Vs 

Dr. SKE Apparao &18 

Ors 

Mr. Avinash Krishnan 
Ravi 

Mr. Venkata Pratap 
Kumar Modali R1-R4  

 

For Direction 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

22.  IA No. 1522/2026 

(To Adv. Hg.) 

in 

Comp App (AT) (CH) 

(Ins) No. 165/2026 
For Stay 

IA No. 484/2026 

For Exemption 

IA No. 485 & 486/2026 

 

Srinivas Raju 

Gottumukkal 

Vs 

State Bank of India &   

2 Ors. 
 

Ms. Nidhi Mohan 

Parashar 

 

Ms. Vismaya MS R1  

 

Admission - Notice Ordered  

A. With Interim Order 
 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
23.  Comp App (AT) (CH) 

(Ins) No. 177/2026 

For Direction 

IA No. 527/2026 

For Exemption 

IA No. 528/2026 

 

Puissant Global Pvt Ltd 

SRA of Thalaivar Steels 

Ltd & Anr 

Vs 

Liquidator of Handum 

Industries Ltd. 

Ms. Arjun Suresh  

B. Without Interim Order 
 

24.  Comp App (AT) (CH) No. 

160/2025 

Cross Objections 

IA No. 1097/2026 

 

(With Defects) 

Girija Builders Pvt Ltd 

& 3 Ors. 

Vs 

R Yashoda Rao & 4 Ors 

 

Mr. Y Suryanarayana Mr. Samba Siva Rao R1 
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Old Cases 
(Requests for adjournment will not be entertained) 
 

A. With Interim Order 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

25.  Comp App (AT) (CH) 

(Ins) No. 250/2022 

Global Coal Ventures 

Pvt Ltd 

Vs 
S. Rajendran, RP & 

Head - Monitoring 

Committee in the 

matter of Empee 

Distilleries Ltd & Anr 

Mr. K Gaurav Kumar Ms. M Savitha Devi R1 

Mr. Avinash Krishnan 

Ravi R2 

B. Without Interim Order 
 

26.  Comp App (AT) (CH) No. 

61/2021 

For Stay 

IA No. 698/2021 

For Exemption 
IA No. 700/2021 

For Directions 

IA No. 86 & 808/2023 

For Additional docs. 

IA No. 809/2023 

 

DRS Logistics Pvt Ltd 

& 4 Ors 

Vs 

Anjani Kumar Agarwal 

& 10 Ors 
 

 

WITH 

Mr. TK Bhaskar Mr. CV Shailandhran 

R1- R6 

Mr. Kushagra Pandit 

R7 R8 R10 R11 

27.  Comp App (AT) (CH) No. 

1/2022 

For Direction 

IA No. 192/2022 

Anjani Kumar Agarwal 

& 5 Ors. 

Vs 

DRS Logistics Pvt Ltd & 

10 Ors 

 

Mr. CV Shailandhran Ms. Kirti Mewar 

R1 R2 R7 & R11 

Mr. TK Bhaskar R3 

Mr. Kushagra Pandit 

R4 R5 R8 R10 

28.  Comp App (AT) (CH) No. 

51/2022 

For Stay 

IA No. 578/2022 

For Direction 

IA No. 934/2023 

For Urgent Hearing 
IA No. 1436/2025 

 

Uma Packaging & Anr. 

Vs 

Tirumalatirupati 

Constructions India 

Pvt Ltd & 8 Ors. 

Mr. Y Suryanarayana Mr. K Manivannan R2 

29.  Comp App (AT) 

(CH) (Ins) No.433/2023 

For Exemption 

IA No. 1334 & 

1335/2023 

PRG Buildcon India 

Pvt Ltd 

Vs 

Riddhima Estates Pvt 

Ltd 

 

Mr.CV Shailandhran 

Mr. Jerin Asher Sojan 

 

Mr. Abhishek 

Jenasenan 

 

For Hearing  

A. With Interim Order 
 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
30.  Comp App (AT) (CH) No. 

18/2024 

For Stay 

IA No. 313/2024 

 

Jeppiaar Fishing 

Harbour Muttom Pvt 

Ltd & Anr. 

Vs 

Jeppiaar Sheela&4 Ors 

Mr. Dominic Savio 

Joseph 

 

Mr. R Swarnavel R1  

Mr. S Rajasekar R2 R4 

Mr. Rohan Rajasekaran 

R3 

Mr. Jerin Asher Sojan 

R5 
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31.  Comp App (AT) (CH) No. 

45/2025  

For Stay  

IA No. 545/2025  

For Interim Relief  

IA No. 546/2025 

Annam Srinivas & 

4 Ors 

Vs 

Narasimha Vara Prasad 

Anala & 67 Ors 

WITH 

Mr. Polkampally 

Pavan Kumar Rao 

Mr. CV Shailandran 

R1 

Mr. Adarsh Ramanujan 

R4 

32.  Comp App (AT) (CH) No. 

51/2025  

For Stay  

IA No. 578/2025 

Depur Shiv Shashank 

Naidu & 3 Ors. 

Vs 

Narasimha Vara 
Prasad Anala & 10 Ors 

WITH 

Mr. Y Suryanarayana Mr. CV Shailandran 

R1 

Mr. Adarsh Ramanujan 

R4 

33.  Comp App (AT) (CH) 

No. 56/2025 

For Stay 

IA No. 610/2025 

Teegala Sarala Rao 

Vs 

Narasimha Vara 

Prasad Anala & 10 Ors 

WITH 

Mr. Krishna Dath Mr. CV Shailandran 

R1 

34.  Comp App (AT) (CH) 

No. 57/2025 

For Stay 

IA No. 617/2025 

S.Venkateshwar Reddy 

& Anr. 

Vs 

Narasimha Vara Prasad 

Anala & 69 Ors 

WITH 

Ms. Anusha Moturi 

Ms. Lakshana 

Viravalli 

Mr. CV Shailandran 

R1 

35.  Comp App (AT) (CH) 

No. 60/2025 

For Stay 

IA No. 639/2025 

Sowmya Amuluru & 

Anr 

Vs 

Narasimha Vara 

Prasad Anala & 11 Ors 

WITH 

Mr. M Maharshi 

Viswaraj 

Mr. CV Shailandran 

R1 

36.  Comp App (AT) (CH) 

No. 61/2025 

For Stay 

IA No. 640/2025 

Lakshmi Narayana 

Prasad Nunna & Anr. 

Vs 

Narasimha Vara 
Prasad Anala & 10 Ors 

WITH 

Mr. M Maharshi 

Viswaraj 

Mr. CV Shailandran 

R1 

37.  Comp App (AT) (CH) 

No. 62/2025 

For Stay 

IA No. 642/2025 

 

A Venkat Reddy 

(Deceased) & 5 Ors. 

Vs 

Narasimha Vara 

Prasad Anala & 71 Ors 

WITH 

Mr. Rahul 

Unnikrishnan 

Mr. CV Shailandran 

R1 

38.  Comp App (AT) (CH) 

No. 63/2025 

Interim Relief 

IA No. 645/2025 

For Stay 

IA No. 646/2025 

B. Adinarayana Rao 

Vs 

Narasimha Vara 

Prasad Anala & 71 Ors 

 

WITH 

Mr. Polkampally 

Pavan Kumar Rao 

Mr. CV Shailandran 

R1 

39.  Comp App (AT) (CH) 

No. 87/2025 

For Stay 

IA No. 823/2025 

Sneha Enterprises 

Vs 

Narasimha Vara 

Prasad Anala & 70 Ors 

WITH 

Ms. Shireen Sethna 

Baria 

Mr. CV Shailandran 

R1 

40.  Comp App (AT) (CH) No. 

154/2025 

For Stay 

IA No. 1627/2025 
For Additional Docs. 

IA No. 997/2026 

 

Bongu Bhima Rao & 

Anr. 

Vs 

Narasimha Vara Prasad 
Anala & 69 Ors 

Mr. D Narendar Naik Mr. CV Shailandran 

R1 

41.  Comp App (AT) (CH) 

(Ins) No. 610/2025 

For Stay 

IA No. 15/2026 

TSP Logistics Pvt Ltd 

(Formerly Known as 

Unitac Logistics Pvt 

Ltd) & Anr. 

Vs 

Sreenivasan PR 

Liquidator of Greenlace 

Builders & Developers 

Pvt Ltd 

Mr. Liju V Stephen Mr. Akhil Suresh 
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42.  Comp App (AT) (CH) 

(Ins) No. 440/2026 

For Stay 

IA No. 1249/2026 

For Additional Docs. 

IA No. 1250/2026 

For Exemption 
IA No. 1251 & 

1252/2026 

Puissant Global Pvt Ltd 

Successful Resolution 

Applicant 

Vs 

Bank of India & 2 Ors. 

 

Mr. Arjun Suresh  

B. Without Interim Order 
 

43.  Comp App (AT) (CH) 

(Ins) No. 401/2025 

For Stay 

IA No. 1239/2025 

The Assistant 

Commissioner of 

Central Tax, 

Sangareddy GST 

Division 

Vs 

Manjeet Buccha, IRP of 

Trident Sugars Ltd. 

 

Mr. G Meganathan Mr. K Gaurav Kumar 

44.  Comp App (AT) (CH) 

(Ins) No. 613/2025 
For Stay 

IA No. 1707/2025 

 

Amazon Web Services 

India Pvt Ltd 
Vs 

Shailendra Ajmera, RP, 

Think & Learn Pvt Ltd 

WITH 

 

Mr. Arun Karthik 

Mohan 
 

Ms. Lakshana Viravalli 

45.  Comp App (AT) (CH) 

(Ins) No. 536/2025 

For Condone Delay 

IA No. 1508/2025 

For Stay 

IA No. 1509/2025 

 

Shailendra Ajmera, RP, 

Think & Learn Pvt Ltd 

Vs 

Amazon Web Services 

India Pvt Ltd 

WITH 

 

Ms. Lakshana Viravalli 

 

Mr. Arun Karthik 

Mohan 

46.  Comp App (AT) (CH) 

(Ins) No. 579/2025 

For Direction 

IA No. 1632/2025 

 

Shailendra Ajmera, 

RP, Think & Learn Pvt 

Ltd 

Vs 

Amazon Web Services 

India Pvt Ltd 

 

Ms. Lakshana Viravalli 

 

Mr. Arun Karthik 

Mohan 

47.  Comp App (AT) (CH) 

(Ins) No. 28/2026 
For Stay 

IA No. 64/2026 

Parkview Developers 

Pvt Ltd, Member of the 
Committee of Creditors 

Vs 

SDU Travels Pvt Ltd 

(In Liquidation) &4 Ors 

 

WITH 

Mr. C Harsha Raj  

48.  Comp App (AT) (CH) 

(Ins) No. 30/2026 

For Stay 

IA No. 69/2026 

Ronojoy Dasgupta 

Vs 

Ahsan Ahmed, RP of 

SDU Travels Pvt Ltd & 

4 Ors 

 

Ms. Vandana 

Parasuram 

 

49.  Comp App (AT) (CH) 

(Ins) No. 283/2026 

For Stay 

IA No. 802/2026 

Dr. ML Suresh Babu & 

Anr. 

Vs 

Madhugiri 

Venkatarayappa 

Sudarshan, IRP of 

Sriya Farms & Feeds 
Pvt Ltd 

Mr. Varun S Mr. ML Ganesh 
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12:30 PM 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

50.  Comp App (AT) (CH) 

(Ins) No. 561/2025 

For Intervention 

IA No. 1588/2025 

 

State Bank of India 

Vs 

RCK Vallal (Deceased 

During the course of 

PIRP), Rep by 

C Sivasankaran 

 

Mr. ML Ganesh Ms. N Madhusruthi 

51.  Comp App (AT) (CH) 

(Ins) No. 375/2022 

For Exemption 

IA No. 880/2022 

Nippon Life India AIF 

Trustee Pvt Ltd 

Vs 

Dhanalakshmi Aswatha 

 

Mr. P Raj Kumar 

Jhabakh 

Ms. Amrita Jain 

 

02:00 PM 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

52.  Comp App (AT) (CH) No. 

116/2022 

For Stay 

IA No. 1070/2022 

 

Ayesha Hadi Ali &        

8 Ors 

Vs 

Rizwana Anjum &         

2 Ors 

WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

53.  Comp App (AT) (CH) 

No. 117/2022 

For Stay 
IA No. 1071/2022 

Habeeb Umer Hadi Ali 

& 8 Ors. 

Vs 
Mohammed Abdul 

Raheem Abdul Azeem 

& 2 Ors. 

WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 
PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 
Meyyappan- R2 

54.  Comp App (AT) (CH) 

No. 118/2022 

For Stay 

IA No. 1072/2022 

Huda Baghdadi &        

8 Ors 

Vs 

Fakhruddin 

Mohammed & 7 Ors. 

WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

55.  Comp App (AT) (CH) 

No. 119/2022 

For Stay 

IA No. 1073/2022 

Abdul Rahman Hadi 

Ali & 8 Ors. 

Vs 

Mohammed 

Iftekaruddin & 2 Ors. 

WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

56.  Comp App (AT) (CH) 

No. 120/2022 

For Stay 

IA No. 1074/2022 

Habeeb Umer Hadi Ali 

& 8 Ors. 

Vs 

Mohammed Ziauddin 

Nayyar & 2 Ors. 
WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

57.  Comp App (AT) (CH) No. 

121/2022 
For Stay 

IA No. 1075/2022 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi & 
8 Ors. 

Vs 

Waheeduddin Azmi & 2 

Ors 

WITH 

Mr. Kiran Kumar 

Kondaparthy 
Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 
Mr. Ramaswamy 

Meyyappan- R2 
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58.  Comp App (AT) (CH) No. 

122/2022 

For Stay 

IA No. 1076/2022 

Ayesha Hadi Ali& 8 Ors 

Vs 

Mohammed Abdul 

Azeem & 2 Ors. 

 

WITH 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

59.  Comp App (AT) (CH) No. 

123/2022 

For Stay 

IA No. 1077/2022 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi & 

8 Ors. 

Vs 
Mohammed Abdul 

Kareem & 2 Ors. 

 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. V Venkata Rami 

Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

60.  Comp App (AT) (CH) 

No. 89/2023 

For Stay 

IA No. 1125/2023 

To Vacate Stay  

IA No. 1029/2026 

 

(Interim Order) 

 

Abdul Rahman Hadi 

Ali & 4 Ors. 

Vs 

Mohammed 

Imtiyazuddin & 22 Ors 

Mr. Kiran Kumar 

Kondaparthy 

Mr. Vinay Babu Gade, 

PCS 

Mr. TK Bhaskar-R1 

Mr. Y Suryanarayana 

R2 

Mr. V Venkata Rami 

Reddy- R5, R19-R23 

Mr. Ch. Veeraneyulu, 

PCS R9 

Mr. Naresh Kumar 

Sangam- R14-R18 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 
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2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

         VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. P Karthick Sharma (044-28880500),  

         or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 

Copy to:                         By the order of Hon’ble Member (Judicial) 

                                         Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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